e Registrar Genet
High Court of J&K,
JTammu/ Srinagar.
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n for ai)pointment as an Oath commissioner.

for appointment as an Oath Commisstoner are as under:-
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appointment as an Oath commissioner and the period of

nte .| . -

the applicant :

w8

be bound by the rules pef[almng to the
ath Commissioner and shall have no objection, if my

ticoace is cancelled [ for non-compliance of any of the rules, notifications or

direction issued, 1 shall pio’)cﬂy maintain the register and accounts and shall
iiacty submit the Ti ne for inspection to the authority concerned.
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